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aeeeDt Strike of Haldia Dock Workers 

1504. SHRI CHHANGUR RAM: 
PROF. AJIT KUMAR MEHTA: 

Will the Minister of SHIPPING AND 
TRANSPORT be plea~ed to state: 

(a) whether it is a fact that the Haldia 
dock workers recently went on strike and 
assaulted the senior officers of the ad-
lIlinistration ; 

(b) if so, the details thereof ; 

(c) the loss suffered by Govr-rnment a5 
a rOJult of the strike ; and 

(d) the measures taken by govern-
ment on the result of the enquiry ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH) : 
(a) and (b) . Port Trust workers at Haldia 
resorted to a sudden strike without notice 
from 24th October, I g80 to 29th October, 
Ig80 in protest against suspension of six 
workers by the Port administration, 
following institution of criminal cases 
against them by Police on complaints 
made by the Management to the Police in 
regard .0 wrongful detention of officers 

and unruly demonstration on 4th October 
1980. A3 a result of the strike, cargo hand. 
ling operations and shipping movements 
at Haldia were affected. On ~8-IO"Ig80, 
certain officers who were proceeding to 
their duty spots were stopped and physi-
cally assaulted by the striking worken 
aided by outside elements. In the procesa, 
7 officers sustained injuries, out of which 
2 had to be admitted to the hospital with 
serious injuries. 

(c) It is not possibl~ to as~ess the loss due 
to the strike. 

(d) No enquiry ha4) been conducted 
into the incident by the Central Govern .. 
ment. 

Fire iD Bawrab lodoWD. 

1505· SHRI CHHANGUR RAM : 
SHRI M. RAM GOPAL 

REDDY: 

Will the l\linister of RAIL WAYS 
be plea~ed to stae : 

(a) whether Government have recenlly 
suffered hr-'1.VY loss because of fire in tILe 
godowu'o at Howrah on the 29th Octobr-r. 
IgBO ; 

(b) if so, the exten t of loss suffered as a 
resul t thereof ; and 

(c) the resul t of tht" inquiry, if an y, made 
by Government into the Cause offir{' and 
the action taken by Government ther(:"on ? 

TNE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRf 
MALLIKARJUN) : (a)) Yes. 

(b) The estirxnted loss suffered by the 
Railways is Rs. 37 lakhs approxilll-ltely. 
The exact a~ount of loss would be as~ 
certained after actual stock verification 
and salvages operations are cOlllpleted. 

(c) The cause of the fire is being 
investigated by the Police and forensic 
experts. An enquiry COlUxnittee of offi-
cers of administnt.tive rank has been con-
stituted whose investigation is in progress. 
Mter completion of the report of the 
Enquiry Committee, action, if any, will 

be taken. 




